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24.07.2017

      COURT NO.3  
      (DIVISION BENCH-II)
      HON'BLE MR. JUSTICE S.RAVINDRA BHAT
      HON'BLE MR. JUSTICE S.P.GARG

AT 2.15 P.M

1. W.P.(C) 5761/2014 RAM PHAL CHARANJIT SHARMA 
VS. UNION OF INDIA YEESHU JAIN
AND ANR. JYOTI TYAGI

COURT NO. 6 
HON'BLE MR. JUSTICE SANJIV KHANNA
HON'BLE MR. JUSTICE CHANDER SHEKHAR

AT 2.15 P.M

1. W.P.(c) 5977/2016 ALL INDIA INSTITUTE OF MEDICAL  R.K.GUPTA, A.K. SINGH,
                     SCIENCES       DEEPAK VERMA, K.R.
                          VS. PRAHLAD RAUT SACHDEVA

COURT NO. 13
HON'BLE MR. JUSTICE VIBHU BAKHRU

AT 2.15 P.M

1. W.P.(C) 713/2017 RAMAN KALRA SEEMA BENGANI, GAUTAM NARAYAN
  CM APPL.3283/2017 VS. GOVT OF NCT OF DELHI 
        &  5193/2017 AND ORS.

2. W.P.(C) 863/2017 NIRUPA PULIYEL NEHA RATHI, HETU ARORA SETHI
VS. COUNCIL OF NIRVIKAR VERMA 
ARCHITECTURE AND
ANR

3. W.P.(C) 6699/2016 AQUA DESIGNS INDIA AMITESH CHANDRA MISHRA
   CM APPL. 27651/2016 PRIVATE LIMITED ARTI BANSAL, MADHURI DHINGRA

VS. UNION OF INDIA BHARAT SANGAL, VIDUSHI GARG
MINISTRY OF POWER S. SPANDANA REDDY
AND ANR.

COURT NO.15  
HON'BLE MS. JUSTICE ANU MALHOTRA

AT 10.30 A.M

1. W.P.(c) 3184/2003 DELHI DEVELOPMENT AUTHORITY ARUN BIRBAL, 
VS. ITS WORK ASSISTANT SANJAY SINGH
THROUGH DDA MAZDOOR UNION



24.07.2017   J-2FOR PRONOUNCEMENT OF JUDGMENT(APPLT. JURISDICTION)

AT 4.00 P.M

2. W.P.(C) 5563/2017 HIMANI MALHOTRA G.TUSHAR RAO 
VS. INDRAPRASTHA COLLEGE RAJESH GOGNA
FOR WOMEN AND ANR. AMIT BANSAL

HIGH COURT OF DELHI                            
22ND JULY,2017                              REGISTRAR (LISTING)

/////////



24/07/2017                   PRONOUNCEMENT OF JUDGEMENT (COMPANY SIDE)

COURT NO. 19 
HON'BLE MR. JUSTICE YOGESH KHANNA

FOR PRONOUNCEMENT OF JUDGEMENT
62. CO.PET. 312/2015          NILKAMAL BITO STORAGE SYSTEMS PANKAJ  BHAGAT,SANJEEV K.    
                              PVT LTD                      BALIYAN,NISHIT KUSH 
                              Vs. BRAHMA AUTO INDUSTRIES                                
                              PVT. LTD                                                  
    

63. CO.PET. 548/2015          A.R. CONSTRUCTION            L. B. RAI,RAHUL  MALHOTRA,    
                              Vs. C.C.C. INFRASYS PRIVATE  MOHIT KUMAR SHARMA,SUMIT NAGPAL 
                              LIMITED                                                   
    

64. CO.PET. 43/2017           IN THE MATTER OF KUNAL       OFFICIAL LIQUIDATOR,          
                              BROTHERS PRIVATE LIMITED (IN MAYANK GOEL,ADV. FOR OL 
                              VOL.LIQN.)                                                
                              Vs. ....                                                  
    

*******************



24.07.2017                           FOR PRONOUNCEMENT OF JUDGMENT  (ORIGINAL JURISDICTION)

COURT NO. 7
HON'BLE MR. JUSTICE VIPIN SANGHI

1.  I.A. 1557/2007            DALJIT SINGH AND ANOTHER     A.S.CHANDIOK, MANMEET ARORA, 
    In CS(OS) 2046/2006       Vs. HARI STEEL & GENERAL     RISHABH BANSAL, VIKRAM SAINI
                              INDUSTRIES LTD.  AND ORS.    MANISH AGGARWAL, CHHAYA SHARMA

PRERNA AJMANI, HARISH MALHOTRA
VIBHA MAHAJAN SETH               

                                                                         
********

           COURT NO.  24 (OS-E)
HON'BLE MR. JUSTICE MANMOHAN

27. CS(OS) 873/2015           SAMSUNG ELECTRONICS COMPANY  KRIPA PANDIT 
                              LIMITED & ANR                                       
                              Vs. MOHAMMED ZAHEER TRADING AS

M/S GUJARAT MOBILES & ORS.                                   
****

COURT NO. 19 (OS-F)
HON'BLE MR. JUSTICE YOGESH KHANNA

12. TEST.CAS. 72/2014         SHALINI CHADHA & ORS         GURJIT SINGH, SWATI SINGH MALIK 
                              Vs. STATE & ORS              HIMANSHU LATWAL 

*****
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